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IN THE CEMNTRPAL ADM INTSTRATIVE TRIEUNAL, JAIPRT

C.P.No.189/95 Date of order: 18.

M.A.No0.213/96

Om Prakash : Petitioner
Vs.

Shri H.M.S5ingh, : Respondents

Chizf Project Officer (conatvuction),

"Jaipur & Anr.

Mr.P.V.Calla , : Counael for petitioner.
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for L:oandenCD.
CORAM:

Hon'kls Mr. 0 P.Chavms, Administraicive Member

Hon'kbhle Mr.Fatan ;rataén, Judicial Meamber
FPER HOMN'BLE MR.O.P.SHAPMA, ADMIIIISTEATIVE MEMEER.

This Coﬁtempt Petition —has Peeen [11 d hy Shri  Om
Prakazh, prayving thereih‘that cLhs respondents chould bz called
peraonally and aclhed th they zhould not ke punizhed for their
ailure to implzment the ordsr of ithe Tribunal passed on

28.2.1995 in 0.2 No.1/95, Adal Singh & Ors Va. Union of India &

he learnzd counasl for the partizs and
peruzed  the reply f£filed by the vizpondente az  also ti

additiconal affidavii £il:d by thzm. The lzarnsd connsel fov the
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itioner accepts that the Jdivecitionz of the Tribunal have

licant | in Tota Diviaion. Thes learned counsel  £for  the

rezpondents has stated that the applicanit's caze  for

requlavrisation has been considered and ordsrs zhall be izeunsd
I The lzavned counsel for the patitionzv !
that =zlavy of the petiticoner for a pari of the pariod during

which the petitioner worksd in Ajmer Divigion has not been paid
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to him so far. Howsvzr, ithiz maitter had not heszn agitated in
the 0.2 and it dosz not arize in the present Contempt Pecition.

Tharefore, no divecition can ke igsued Ly the Tribunal in this
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ion statsd in para 2, above, this
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4. In view of thi
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Contemnpt Petition has becoms infructvous and it iz, therefore,
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dismiszed. Nokiczz issusd ars discharged.

5. M.2 No.212/9¢ has keen filad by the Union o
cother official respondenics in C.P Mo.182/95 zeeling extension
of time for implemznting the ordsr of the Trikunal passsd on
28.3.95 iﬁ 0.A No.l/95. Siﬁce the =aid éontempt Petition has
bzen dizmizsszd as having Rz come infrnctuous, the Misc.
Application h=s also. now hecome infructuoug. The M.A is,
Eor .

ther: ; dismizsed.

1y
)

DT | | | |

(Ratan PFakash) ' ' (O.P.Sha%ma)

Member (Judl). Member (Adm) .



